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SHRI RAVI SHANKAR PRASAD (Bihar): Sir, it is his maiden speech.

MR. DEPUTY CHAIRMAN: This is the Zero Hour. ...(Interruptions)... No
maiden speech in Zero Hour. The point he has made is very valid and very

important.

SHRI RAVI SHANKAR PRASAD: Sir, I associate myself with the matter raised
by the hon. Member.

DR. NAJMA A. HEPTULLA (Madhya Pradesh): Sir, I associate myself with
the matter raised by the hon. Member.

SHRI D. BANDYOPADHYAY (West Bengal): Sir, I associate myself with the

matter raised by the hon. Member.

SHRI K.N. BALAGOPAL (Kerala): Sir, associate myself with the matter raised
by the hon. Member.

MR. DEPUTY CHAIRMAN: Yes, all of us associate. Everybody is applauding
and that means everybody agrees with it. The Government may consider this
seriously. I have myself presented a Resolution in these lines earlier. Government

may please consider it. Now, Shri Sanjiv Kumar.
Para teachers crisis in the State of Jharkhand
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Alarming situation in India’s neighbouring country
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